CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTABENCH

No. O.A. 350/703/2012 Date of Order: 26.04.2018
Present: Hon’ble Ms. Manjula Das, Judicial Member

Hon’ble Dr. Nandita Chatterjee, Administrative Member

Sagar Kr.Das
Vs.
M/O Defence
For the Applicant : None

For the Respondents : Ms. R. Basu, Counsel

ORDER (Oral)

Per Ms. Manjula Das, Judicial Member:

Neither the Id. counsel for @b“cant ﬁd‘fﬂ;h applicant himself is present in

=
2. This is an old matte 03201

the matter.

4, Therefore, the OA is dismissed for default.

(Dr.Nandita Chatterjee) (Manjula Das)
Member (A) Member (J)
pd






